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Shrt N, P. S1Aha: May I know the 
amounts ,ranted tor the construction 
ot houses In 1951-52? 

Sbrt Allld .All: No payment baa bt.en 
made as no claims for payment of sub­
sidies have so far been received from 
colliery owners. 

Shrt Abdas Sattar: May I know the 
number ot houses built In West Ben­
gal? 

Shrt Abld All: The number of hou-
ses bullt I n  different place& are 

104 In Bokharo 
140 in Kar&all 
40 in Glridlb 
50 ln Bhurlrunda 

Sbrt N. P. S1Aha: May I know lf 
about 1500 to 1600 houses built at 
Bhull Town area In Jharla coal fields 
have either not been occupied or ab­
andoned after occupation b4ocauae the 
houses are at a sreat dutance from the 
actual work sites? 

• 8hrt Abld All: Out of about 1500 
houses in the Bhull towns61p area 
about 500 have already been occupied 
and tor the rest arrangement i� beln& 
made to provide necessary trRnsport 
facilities. It is expected that the rest 
ot the howes will also be occupied 
very soon. 

Sbrl N. P. Sblba: Is there a road 
leadln& the house from the work sites? 

8hrt Abld All: No, Sir. A proper 
road is not there. It ls contemplated to 
conatruct a suitable road so that the 
houses may be occupied by the work- · 
era. 

Sbrlmatl A. Kale: Who Is goine to 
pay the transport ·chareea? 

SbrJ Abld All: According lo the pro­
posal under consideration the emplo­
yers will pay the transport chLrees. 

Sbrimatt A. Kale: Was the site con ­
sidered suitable for this township. 

Sbrl Abld All: It was considered to 
be a very suitable place for the town­
llhip. 
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Mr. Deput7-8peuer: He has al-
ready read out t� entire list. 

Sbrl IL K. Basu: May I know at 
what rate the rents are charged and do 
they compare f.avourably with the 
rents prevalent In the adjoininc area? 

8hrt Abld All: Yes, Sir. It compares 
favourably for the workers. C,uly Rs. 
2 /- '-re paid by the workers and Rs. 
6/ • by the employers. 

Shrlmatl Reau ChakravarUy: May I 
know how many workers are housed 
in each house? ·· 

Sia.rt Abld All: One house is meant 
for 4 aingle workers or 2 workers with 
their wives but having no chlldr�n or 
one worker with his wl!e a11d ,·hild­
ren. 

Sbrl V. P, Nayar: May I know v:hat 
is the floor area of such a house! 

Shrt Abld All: About 500 aQ. ft. 
TELEGRAPH OFFICES 

•979. Shrl B. K .  Du: Will the 
Minister of Commu.alcaUous be pleased 
to state : 

(a) the number of Teleeraph offices 
opened during the year 1952 ; 

(b) the total expenditure incurred for 
the purpose ; and 

(c) the approximate recurring ex­
penditure tor runnlntr a newly started 
Telegraph office? 

The Deputy Mia.later of Con,mualca· 
&1ou (Sbrt BaJ Bahuur): (a) and 
(b). Excludln& the Punjab and Hy­
derabad (tor which information Is not 
yet available) the total number of tele­
graph offices opened in 1952-53 is 44. 
lnvolvlne an initlal capital outlay, of 
Ra. 1,94,000 approximately. Thia cioe, 
not Include additional Items ot expen-

ture on staff and atatlonery o( shout 
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Rs. 17,000 per annum. A st.atement 
1ivln1 complete information for all 
circles will be furnished to tile hon. 
Member in due course. 

(c) Recurrin1 expenses for telegraph 
offices vary accordln1 to the �um­
stances of each case. Takin1 the aver­
age for the last three or four yean the 
average approximate recurring expen. 
diture for each office comes to RI. 1,200 
per annum. 

Shri B. ll. Du: May I know, Sir, 
the extent of losa the Government ls 
prepared to bear in opening a new te­
legraph office? 

Shrl RaJ BaJJadar: RI. 500 since 
November 1951. 

Shrt B. K. Du: ls that the maximum 
amount which the Government is pre­
pared to bear? 

Shri RaJ Bahadar: We open a new 
tele1raph office if the loss does not 
exceed Rs. 500 and if there ie no te­
legraph office within a radius of 5 miles 
and if the pQpulation of the unti or 
village or a group of villages exceeds 
5000. 

Shrl B. K. Das: May I know the 
number of telegraph offices opened In 
the current year? 

Shrl RaJ Bahadur: Fourty-tour. 
Shri B. K, Du: Statewlse? 

Shrl RaJ Bahadar: I will place a 
statement on the Table of the House. 

Sbri B. K. Daa: May I know whether 
any contribution is demanded in open­
inll a new telegraph office? 

Shri Ra.I Bahadar: In caae the loss 
exceeds tne presrribed limit we require 
a guarantee. 

Shrt A. M. Tbomu: ' I think for 
every 2000 people there will be a post 
nfflce. ls there any such Glllne for 
the establishment of a telegraph ot!lre? 

Shri RaJ Babadar: l have already 
aald that If the population of a town 
or a unit or a village is 5000 and more. 
we try to open a telegraph office. 

8hrl S. N, Das: May I know whether 
future programme for the next year 
haa been prepared and if so, what la -
the number of telegraph oftke, that 
are going to be started in 19531 

Shrl Ra.I Babadar: I cannot give tbe 
exact number but, of course we have 
1ot a programme which alwaya de­
pends on financial position. 

8llri V. P. Nayar: May I know whe­
ther it ls a fact that there bas been 

insistent public demand for opening a 
telecraph office in Kadakkavoor and 
Vakkom and may I abo know whe­
ther a telecraph office will be cl)o!ued 
In those plaoes in 1952? 

Sbri RaJ Bahadur: It ls not possible 
for me to tell exactly. There 11re thou• 
aands of towns, we have got to deal 
with. 
. .  Mr. Deputy-Speaker: In all these 
cases I wou Id like that the doubta must 
be abridfed, as 1ar as possible. Hon. 
Members who have come as represen­
tatives need not seek only the floor of 
tbi.s House even for such minute de­
tail.i. They can always write to the 
Minister and If no redreas ls avallilble, 
Minister will come read:, with the rep,, 
lY. I agree that each lndlvlduRl hon. 
Member Is interested in his constitu­
ency and even if he refers to a siugle 
telegraph offtce, it is for that constitu­
ency but the hon. Minister cannot re­
member all the 2000 telecraph oftir.es. 

Shrl Chattopadbya7a: What b to be 
done in the event of replies not comln1 
to the letters addressed? 

Mr. Deputy-Speaker: The hon. 
Member can certainly say "Wh11t IA the 
reply to such and such a letter? How 

la It aucli a question bas not been ans­
wered? 
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Sbrt RaJ Babaclar: I would be grate­
ful to the hon. Member if he can point 
out a sln1lae instance where letters ad­
dressed to me or to my MJnlstry have 
not been replied to. 

N&W RAILWAY LINES 
098'. Shri BeU Ram Du: (a) Will 

the Min!1ter of BailW&J'8 be pleaaed to 
, state how many new railway lines are 

going to be constructed during the next 
five yeanT 

(b) Will there be an:r new railway 
line construr.led In the State of Assam? 

(c) ls there any proposal to construct 
a new railway line from Pandu to Garo 
Hills durln1 this period? 

The Depat:r Mlalster of lbilw:i:rs 
ud Traupori (Shri Ala,tHu): (I) to 
(c). Final declalons have not )'el been 
taken In regard to the new Jines to be 
constructed during the next five yean. 




